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o f licences issued for coconut oil can 
be used for the import o f coconut oil. 
Tlie balance one third can be used tor 
the import o f copra or coconut kernel. 
One third o f the face value uf the 
licences may be utilised for the im
port of palm oil in lieu of coconut 
oil. —

(b) A  statement is attached. [See 
Appendix IX , annexure No. 81.]

(c ) Yes, Sir.

(d ) The recommendation will be 
considered while formulating the 
import policy for July-December, 1954.

Pilgrims to M ecca

536. Shri G. L. Chaudhary: Will the 
Prime Minister be pleased to state:

(a) the number of pilgrims who 
went to Mecca for ‘Haj* in 1953; and

(b) the number of persons who died 
during the pilgrimage?

The Prime Minister (Shii Jawahar- 
lal Nehru): (a) 9,083.

(b) 98.

Expenditure in A ndhra under the 
F ive Year Plan

r  Shri Eswara Reddi:
\ Shri C. R. Chowdary:

WiU the Minister of PUnnlng be 
pleased to state:

537.

(a) the amount spent in Andhra 
area under the Five Year Plan on 
different heads upto the formation o f 
this State;

(b ) the financial assistance given 
under the Plan after the formation of 
this State; and

(c) how much o f it has been utilis
ed and how much allowed to lapse 
by the Andhra Government and under 
what heads?

The Deputy Minister o f Irrigation 
and Power (Shri Hathi): (a) A  state
ment is laid on the Table of the House. 
[5c?e Appendix IX, annexure No. 82.]

(b) A loan o f Rs. 375 lakhs was 
j-anctfoned for the period October, 

to March, 1954 for development 
.schemes in the State Plan.

(c) The information is not yet 
available.

Salt Factories

538. Pandit Lingaraj Misra: (a) Will 
the Minister of Prodaction be pleased 
to state bow many salt factories are 
working on lands given by the Cen
tral Government?

(b ) Do Government realise any 
land rent from the factory owners?

(c ) How many of these factories are 
owned by Government and how many 
are run by Joint Stock Companies or 
by Co-operative Societies?

(d ) How many factories are not 
paying any land rent to Government?

The Minister o f Production (Shri 
K. C. Reddy): (a) to (d). The requ’ red 

arc being collected and will 
b(.‘ liiid oil the Tabic of the House as 
soon as possible.

N a t i o n a l  E x t e n s i o n  S e r v ic i - B l o c k s  i n  
M a n i i û r

539. Shri Rishang Keishing: Will the 
Minister of Planning be pleased to 
state:

(a) the number o f National Ex
tension Service Blocks allotted for 
Manipur State in 1954-55;

(b) the villages or areas covered by 
the National Extension Service Blocks;

(c) the number of trained person
nel employed in the Blocks; and

(d) the number o f persons from 
Manipur now undergoing training 
for the National Extension Service 
Blocks?

The Deputy Minister of IrriiratlOB 
and Power (Shri Hathi): ra) Nn de
rision has so far been reached.

Cb) to (d ). Do not arise.

Prohibition

540. Shri Raghuramaiah: Will the
Minister of Planning be pleased to 
state:

(a) whether the Planning Commis
sion is considering the appointment of




